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IN THE INCOME TAX APPELLATE TRIBUNAL CUTTACK BENCH CUTTACK
(THROUGH VIRTUAL HEARING)

#A FATST ATYA, FATAh T&T Tq A T AR, @ T & HeET |
BEFORE SHRI GEORGE MATHAN, JUDICIAL MEMBER
AND

SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
3T 31T H/ITA No.426/CTK/2025

(fraRoT 9§ / Assessment Year : 2016-2017)

Chilla China Rao Vs | ITO, Jeypore Ward, Jeypore
Telugu Street, Nabarangpur,
764059

PAN No. : ARRPR 9207 Q

(3rdYemff /Appellant)

(weaeft / Respondent)

fareatRelY &Y 3% & /Assessee by

None (Adjournment Application filed)

TSIET Y AT & /Revenue by

Shri Vijay Singh, Sr DR

geAaTs %1 AW / Date of Hearing 26/09/2025

HIYUT T @/ Date of Pronouncement 26/09/2025

MEA/ORDER

Per Bench :
This is an appeal filed by the assessee against the order of the

Ld.CIT(A),National Faceless Appeal Centre(NFAC),Delhi dated

11/03/2025 passed in Appeal No. NFAC/2015-16/10151453 for the

assessment year 2016-2017.

2. None represented on behalf of the assessee. The Id. AR of the

assessee has filed an adjournment letter mentioning as follows :-

Before the Income Tax Appellate Tribumnal,
Cuttack Bench, Cuttack

Chilla China Rao, Telugu Street, Nabrangpur,

of
In the matter Odisha, 764059

PAN ARRPRO207Q

Appeal No 1ITA/AZ26/CTK/2025.

2016-17
Time Petition

Most Respectfully Sheweth:-
That, the above referred case have bean fixed for hearing

on 26.09.2025.

tomorro Y

of the appellant Prakash

That, the authorized representative "
Chandra Sethi is suffering from cold fewver with cough for which the
appellant prays the Hon’ble ITAT to adjourn the case to another date.

And for the above act of kindness, the Appellant as in duty bound
shall ever pray.

Place: Bhubaneswar
DateissoeRsRe2 A/R of the appellant
( o
MQ\ .
S +
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3. The adjournment letter is unsubstantiated and consequently same
stands rejected and the appeal is disposed off.
4. It was submitted by the Id. Sr. DR that the order of the Id. CIT(A) is
an exparte order. It was the submission that the issues may be restored
to the file of CIT(A) for granting the assessee opportunity to represent his
case.
5. We have considered the submission of the Id. Sr. DR. We have also
gone through the order of the Id. CIT(A). It is noticed that the assessee
has been given four chances by the Id. CIT(A). The assessee has not
represented before the Id. CIT(A). The CIT(A) has dismissed the appeal of
the assessee for non-representation. A perusal of the order of the Id. AO
also shows that the assessee has not provided the details before the AO
even through the reminders have been sent. This clearly shows that there
is a failure on the part of the assessee to represent its matter before both
the authorities. However, in the interest of justice and so as to grant the
assessee another opportunity of being heard, the issues in this appeal are
restored to the file of the Id. CIT(A) for readjudication after granting the
assessee adequate opportunity of being heard, subject to a cost of
Rs.10,000/-(Rupees Ten Thousand only) payable by the assessee to
the Income Tax Appellate Tribunal Bar Association, Secor-1, CDA,
Cuttack, Odisha-7453014 within 60 days from the date of this order and
production of the evidence of such payment shall be made within the
specified time before the Id. CIT(A) at the time of hearing. If the assessee
does not make the payment within in the stipulated time or in the respect

of the specified amount, the order of the Ld.CIT(A) shall stand confirmed.
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6. In the result, appeal of the assessee is partly allowed for statistical
purposes.

Order dictated and pronounced in the open court on 26/09/2025.

Sd/- Sdi-
(TS FAR) (SToT FATY)
(RAJESH KUMAR) (GEORGE MATHAN)
r@T @ewa/ ACCOUNTANT MEMBER =119 ®&%T / JUDICIAL MEMBER

eI Dated 26/09/2025

Prakash Kumar Mishra, Sr.P.S.

e $r gfafaf 3rf¥d/Copy of the Order forwarded to :

1. 3rdiamff/ The Appellant- Chilla China Rao
Telugu Street, Nabarangpur, 764059

2. yadff / The Respondent- ITO, Jeypore Ward,
Jeypore

3. 3D Hga(3UTd) / The CIT(A),

4. e 3mgEd / CIT
faurity ufafAfdr, smasr sidielia iU, wew / DR, ITAT,
Cuttack JSATTAR/ BY ORDER,

6. ImS ®Ige / Guard file.

HeaTad 9fa //True Copy//

(Assistant Registrar)
g 3rdielr rf8sTor, FeF/ITAT, Cuttack



